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The 28" November 2017
No. SKN/01/09/2011/1226—1In exercise of the powers conferred under the provisio to Article
309 of the Constitution of India read with sub rule (6) of Rule 4 of the Bihar Ex-defence Officer
Service Rules, 2016, the Governor of Bihar is hereby pleased to make the following Regulations to
determine the criterion and procedure of selection for the recruitment under Rule 4 of the said Rules,
2016.
1. Short title, extent and commencement.— (1) These Regulations shall be called “The
Bihar Selection Procedure of Soldiers Welfare Director and District Soldier Welfare Officers
Regulation 2017°".
) It shall extend to the whole of the State of Bihar.
3) It shall come into force at once.
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2. The following eligibility criterion and procedure shall be followed by the Selection
Committee constituted under rule 4 (1) of The Bihar Ex-Defence Officers Service Rules, 2016, for
selection of Director in Sainik Kalyan Nidashalaya and District Soldier Welfare Officers in the
District Soldier Welfare offices:-

(a) Interview - 25 marks
(b) Service History - 75 marks

The 75 marks prescribed for service history shall be divided as under:-

(1) Gallantry Award Winners - 15 Marks

(ii) Taken part in War or Operation - 20 Marks

(iii))  Course passed in Defence Service - 10 Marks
(iv)  Exemplary Service in Defence Service :-

Army Commander appreciation letter - 10 Marks

Corps Commander appreciation letter - 10 Marks

Unit Commander appreciation letter - 10 Marks

Total - 75 Marks

Total marks (a +b) — 100 Marks

(c) The following Gallantry Award shall be included in above Sub-rule (b) (i) :-

1) Paramvir Chakra

(1) Ashok Chakra

(111) Sarvottam Yudh Seva Medal

@iv) Mahavir Chakra

(V) Kirti Chakra

(vi) Uttam Yudh Seva Medal

(vii) Vir Chakra

(viii)  Shaurya Chakra

(ix) Yudh Seva Medal

(%) Sena, Nausena, Vayu Sena Medal

(xi) Mention-in-Despatches

(xii) Param Vishishat Seva Medal

(xii1)  Ati Vishishat Seva Medal

(xiv)  Vishishat Seva Medal
Fifteen marks are prescribed for Gallantry Award Winners of above 14 (Fourteen) categories.
In case of receipt of one or more than one gallantary award, the awardee shall receive only 15

marks.
By the order of the Governor of Bihar,
(Sd)-Illigible,
Addl Secretary to Government.

refters, AfAATerT qsumed,

fagrR, g1 gt yaifera vd gfsa,

IR 51T (MATHRT) 1176-571+200-810ET0dT0 |
Website: http://egazette.bih.nic.in




